FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s Govindparva Agro Products Private

Limited
RELEVANT PARTICULARS
1. | Name of corporate debtor Govindparva Agro Products Private Limited
2. | Date of incorporation of corporate | 15/12/2009
debtor
3. | Authority under which corporate Registrar of Companies -Pune
debtor is incorporated / registered
4. | Corporate Identity No. / Limited U01110PN2009PTC135159
Liability Identification ~No. of
corporate debtor
5. | Address of the registered office and | A/P Rajuri, Tal. Karmala, Solapur, Maharashtra -
principal office (if any) of corporate | 413203, India
debtor
6. | Insolvency commencement date in | 01 July, 2022
respect of corporate debtor
7. | Estimated date of closure of | 28% December, 2022
insolvency resolution process
8. | Name and registration number of | Name: Mr. Vinit Gangwal
flr:fe‘rrl‘lfi‘;es‘;fgtf’;??fg;g::;i‘:l‘"g 35 "RegNo.: 1BBI/IPA-002/IPN00091/2017-2018/10235
9. | Address and e-mail of the interim | Email ID: ip.vinitgangwal@sudharman.in
;Z;‘i’;f‘:;‘;g o Eh":ge;;:f;“al' a5 MAddress:  Office No0.503, Varun capital, CTS
No.364+365/13, Off. .M. Road ,Bharat Petroleum Lane,
Next to Citiotel, Shivajinagar, Pune, Maharashtra -
411005
10. | Address and e-mail to be used for | Email ID: ip.govindparva@sankalp-ipe.com
correspondence with the interim | Address: 401, 4™ Floor, The Central Building, Shell
resolution professional Colony Road, Chembur, Mumbai, Maharashtra - 400071
11. | Last date for submission of claims 15t July, 2022
12. | Classes of creditors, if any, under | Not Applicable on the basis of information available
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals | Not Applicable on the basis of information available
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. | (a) Relevant Forms and a) Web link:https://www.ibbi.gov.in/home/downloads

(b) Details of authorized
representatives are available at:

b) Not Applicable




Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of Corporate Insolvency Resolution Process of GOVINDPARVA AGRO
PRODUCTS PRIVATE LIMITED on 015t July, 2022 vide order no. CP (IB) 885/MB/C-11/2019.

The creditors of GOVINDPARVA AGRO PRODUCTS PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 15t July, 2022 to the Interim Resolution
Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
- -~ Vinit Gangwal

&Mlnsolvency Professional
IP Vinf Gangwal Re9No- IBBUIPA-0021IP-NO0091/2017-18/10235

Interim Resolution Professional of Govindparva Agro Products Private Limited
IP Registration No: lBBl/lPA-OOZ/lP-N00091/2017-2018/ 10235

Date: 03 July, 2022
Place: Pune
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Oppn trying to derail govt's
good schemes, says Nadda

Expresses Concern On Violence Against BJP Workers

Akhilesh.Singh@timesgroup.com

Hyderabad: Setting the to-
ne of BJP’'s two-day national
executive meeting being
held here, party president J
P Nadda on Saturday accu-
sed the opposition of trying
to derail development pro-
grammes of his party-led go-
vernment at Centre and in
states aimed at making In-
dia “resilient and resur-
gent”,

In his inaugural address,
Nadda said that the opposi-
tion parties in their zeal to
oppose Prime Minister Na-
rendra Modi have begun op-
position tothe country by go-
ing after the government’s
good measures and schemes
that are aimed at empowe-
ring India.

These parties are trving
to ensure that government
programmes are met with

PM Narendra Modi during BJP's national executive meeting in Hyderabad

“destruction”, hesaid, while
also expressing concern
over violence against BJP
workers in West Bengal, Ke-
rala and Kashmir.

While BJP has been wor-
king to empower the poor,
opposition parties are wor-
king to empower their own
families and are mired in
corruption, Nadda said.

Later, highlighting the

key parts of Nadda’s speech,
Union minister Smriti Irani
said, “The destructive poli-
tics of the opposition has be-
en reflected in the presiden-
tial [Nadda's] speech. It also
reflected on how BJP works
irrespective of the propa-
ganda based on nothing but
misinformation with the in-
tent to createdisruption.”

Iranisaid, irrespective of

theshenanigansof theoppo-
gition, people of India have
consistently voted for Modi
as Prime Minister, which is
evidence to the fact that the
people of this country belie-
ve in him and look up to buil-
ding India as a stronger na-
tion under his leadership.
She quoted Nadda as saying
that opposition parties,
mostly familv-oriented and
corrupt, have tried to dest-
ructand disrupt policiesand
programmes of the govern-
ment dedicated to building
India asaresilient nation.

[rani said Nadda hailed
PM Modi for his govern-
ment's “pro-poor” initiati-
ves while mentioning sche-
mes such as Jan-Dhan Yoja-
na for economic empower-
ment, Awas Yojana for
housing, and schemes to bu-
ild toilets which have helped
WOITI2rl.

Apna Dal family
feud in open on
founder’s birth

anniversary

Neha.Shukla@timesgroup.com

Lucknow: On the 73rd birth an-
niversary of Apna Dal’s founder
Dr Sonelal Patel on Saturday, fa-
mily fissures became even more
evident and ugly with his wife
Krishna Patel, and daughters
Pallavi and Anupriya Patel war-
ring over his legacy.

Krishna Patel, president of
Apna Dal (Kamerawadi) told re-
porters here that before being
her (Anupriva Patel’s)father, “he
wasmy husband™,

“Till I am alive, l have the first
right. Who is she to deny me my
right? Dr Sonelal Patel did not be-
long to one person. He was the
messiah of the entire state,”

The dispute started over the
anniversary celebrations. Palla-
vi Patel of AD(K) faction alleged
that she was allotted the Mercury
hall in Indira Gandhi Pratish-
than(IGF)forthe programme but
permission was later cancelled.
Anupriva Patel of AD (Sonelal)
had thesame venue, [GP but adif-
ferent hall.

Smoke in cabin: Jabalpur
flight returns to Delhi

Sarcasm lands couple in trouble in Kochi

sarcastic comment landed an elderly couple at the Cochin
International Airport Limited (Cial) in serious trouble. The
airport security offloaded their luggage from the aircraft and

Saurabh.Sinha@timesagroup.com

New Delhi: A SpicedJet air-
craft returned to Delhi on Sa-
turday less than an hour af-
ter taking off for Jabalpur
following smoke in the ca-
bin.

Cabin crew first noticed
smoke on the Dash8 Q400
(VT-SUR) that was operating
as SG-2962 from Delhi to Ja-
balpur whentheaircraft was

passing 5,000ft during
ascent,
“Cabin crew informed

the pilots about the mild
smoke in the cabin. On a vi-
sual check, no sign of smoke
or damage was observed in
the lavatory. The smoke war-
ning also went off,” said a so-
urce.

While further climbing
14,000ft, smoke was seen in-
creasing in the cabin. The pi-
lots levelled the aircraft at
15,000ft and decided to re-
turn to Delhi after infor-
ming the air traffic control
(ATC). They declared MAY
DAY. The aircratt, which had

handed them overtothe police.

The 63-year-old man and his wife had arrived at the airport
on Saturday. They were on their way to their daughterin
Australia. Police said the elderly man was apparently irked by
the extensive security checks and, finally, asked about the
contents of his baggage, he quipped that there was abombin
it.Police booked the man under Section 118 B (knowingly
spreading rumours or giving false alarm to mislead the police,
fire brigade, or any other essential service) of the Kerala Police

Act, police said. Ty

taken off at 6.29am, landed
safely at Delhi around
7.20am and passengers were
evacuated on a taxiway with
helpfrom ATC.

The Directorate General
of Civil Aviation (DGCA) is
probing the matter. The re-
rulator had recently conduc-
ted checks on the entire fleet
of the budget carrier and sa-

id it 15 “looking into all their

(Spicedet) cases minutely to
set things right”. A SpiceJet
spokesperson said: “On July
2. 2022, Spicedet Q400 air-

craft was operating SG-2962
(Delhi-Jabalpur). While pas-
sing 5000ft, the crew noticed
smoke in the cabin. The pi-
lots decided to return to Del-
hi. Aircraft landed safely at
Delhi and passengers were
safely disembarked.”
Earlier on June 19, 2022, a
SpiceJet Dash8 Q400 flving
from Delhi to Jabalpuras SG
2962 had similarly returned
to 1G1 Airport soon after ta-
king off, after the turboprop
(VT-SUU) had suffered a
“pressurisation snag”.

Govt: Harmony would be hit
if there was an acute job crisis

Akhilesh Singh
@timesgroup.com

New Delhi:
minister

Education
Dharmendra
Pradhan,
asked about
the opposi-
tion's alle-
gations
about  job
crisis, said
thr:- last Union budget had
made the highest-ever allo-
cation for public spending
and the government did the
highest-ever capital spend-
ing during the Covid pan-
demic. “All of this is linked
tojobcreation,” he added.
He said if there was an
acute crisis, then social
harmony would have been
hit and asserted that the
government has created
jobs and taken care of the

poOT,
Hailing the Modi gov-
ernment’s governance

model, Pradhan described
the government as a “re-
formist and decisive gov-
ernment”, which inherited
a policy paralysis govern-
ment. Pradhansaid thewel-
fare of the poor is the main

PM Modi a the BJP national
executive in Hyderabad

achievement of the govern-
ment and its achievements
are evidence-based.

To guestions about in-
flation and the continued
weakening of the rupee
against the US dollar, Prad-
han noted that the unprece-
dented crisis was not limit-
ed to India with many lead-
ing economies suffering
from high inflation.

“The pandemic disrupt-
ed the entire world, with
global commodity prices
skyv-rocketing,” he said and
added that the war in Uk-
raine has hit the entire
world and India cannot be
seen in 1solation.

Enjoy our dum
biryani, Irani chal,
KTR mocks BJP

Hvderabad: Poking fun at
the delegates who descen-
ded here to attend the BJP's
national executive meet,
TRS working president and
minister KT Rama Rao has
asked them to enjoy world
famous Hyderabadi dum bi-
ryani and Irani tea during
their stay.

“Welcome the What-
sApp University for its ex-
ecutive council meeting to
the beautiful city of Hvdera-
bad. To all the Jhumla Jee-
vis; Don't forget toenjoy our
dum biryani & Irani chai,”
Rao tweeted on Friday
night.

Posting pictures of some
of theflagship iconic initia-
tives of the state govern-
ment such as T-Hub 2.0, Ka-
leshwaram project, police
command control building
and Yadadri temple, he also
suggested the leaders to vi-
sit those places, take notes
and try to implement them
in their respective states. e1i

WB guv returns bill making
Didi varsities’ chancellor

Debashis Konar &
Poulami Roy | Tnn

Kolkata: West Bengal go-
Vernor

Jagdeep Dhank-
har on Sa-
turday re-
turned the
bill making
the  chief
minister the
chancellor
of state universities on the
ground of “Incompleteness
of compliance”. The bill, re-
placing the governor with
the CM as chancellor, was
passed in the state assem-
bly on June 14.

A Raj Bhavan press rele-
ase said the assembly secre-
tariat — while sending the
hills, including the one ma-
king the chief minister
chancellor of state univer-
sities, for the governor's
consideration — indicated
that the “complete official
report” of the assembly de-
bate would be forwarded as

Abhishek ‘aide’ proclaimed offender

Delhi court has declared Vinay Mishra, an alleged associate

of TMC MP Abhishek Banerjee, as a proclaimed offender for
evading court proceedings in connection with a money
laundering probeinto a coal mining “scam” in West Bengal,
officials said. The declaration has been made under section 82 of
the Code of Criminal Procedure which requires the appearance
of an accused before the court, they said. Mishra, 36, is an
accused inthe case where the role of Banerjee, his wife Rujira
and others is being probed by the Enforcement Directorate. et

soon as it was ready.

The governor sent back
the bills, commenting that
sending “incomplete in-
puts” to him was “inappro-
priate”. opening up vet
another front of acrimony
with the state government.

Dhankhar also seized
the opportunity to justify
his appointing Mahua
Mukherjee as Rabindra
Bharati University (RBU)
vice-chancellor: This move
of the governor has spar-
ked a controversy in the
university administration
and political circles. Educa-

tion minister Bratya Basu,
inresponse tothe RBUVC's
appointment, said: “A detai-
led statement was issued on
June 30 regarding re-ex-
amination of the matter/
proposal by the state go-
vernment in view of the hill
passed intheassembly”™ As-
sembly Speaker Biman Ba-
nerjee  and Trinamool
Congress general secretary
Kunal Ghosh held that it
was “not proper” for the go-
vernor/chancellor to have
appointed the RBU VC after
the House passed a bill ma-
king the CM the chancellor

UP villagers
. panic as croc
eggs hatch
w1thout mom

Locals said their ‘ﬂ”ﬂgE is fre-
quented by giant gators

Mohd.Dilshad@timesgroup.com

Muzaffarnagar: Panic grip-
ped Arun Tyagi's family on
Saturday in Bhadaula village,
Muzaffarnagar, after a dozen
crocodile eggs were found at a
farmrightoutside their house
and five began to hatch right
in front of their eyes. A video
of the incident went viral on
social media.

Fear spread across the vil-
lage as there was no informa-
tion about the whereabouis of
the mother crocodile. Villa-
gers put the hatehlings inside
acontainer and alerted the fo-
rest department, which them
for release in their natural ha-
bitat.

With the onset of monso-
on, crocodiles usually stray
into the villages as their natu-
ral habitat, ponds, are encroa-
ched upon by swelling rivers.

Gurmail Singh Bajwa, alo-
cal, told TOL, *The house from
where these crocodile eggs ha-
ve been found is near a drain
comingoutof the Sonaliriver.
A giant crocodile had emer-
ged from there two years ago,
which was caught by a forest
department team, People also
recentlv saw a huge crocodile
coming to a sugarcane field
here, Someone took a photo of
it, which went viral on social
media as well. We demand
that the administration look
intothe matter.”

RAJASTHAN HERITAGE PROTECTION & PROMOTION
AUTHORITY, JAIPUR

INVITATION FOR IMPANELMENT (NIT No. 03/2022-23)
(THROUGH E-PROCUREMENT MODE)
No.FIEngg/(887)/RHPPA/2022-23/950

Notice Inviting Bid

Bids for Empanelment for the work &, Consultancy services for Architects, Plonners & Project

Date : 29/06/2022

Management. B, Sculpiuror and Artests, C. Desioning and Prnting of colour seenes, photos,
write up etc on different materials like ACP Sheet, Fibre Sheet, Acrylic S3heet ete are invited
fronm interested bidders upio 500 pm on 19,07, 2022 Chiher parficulars of the bid may be visined
o the procurement portal (hnpseproc. rajasthan, gov.in, hiipodspppoeaj.nican) of the state. The

approximate value of the procurement is Bs. 360 crore. UBN : HPP22Z3SLOBOODD3

Raj./Samwad/Cl4330/2022-23 Chief Executive Officer

INLAND WATERWAYS AUTHORITY OF INDIA

{ Minisiry of Ports, Shipping & Waterways, Govi. of India)

A-13, Sector -1, Noida — 201301 (U.F.}, PFhone: 0120 — 2474050 & 2544036

NOTICE INVITING E-TENDER

TENDER No. IWAI/PR2/Dredging/2021

Cnline bids are invited from Reputed contractors for the work of “Development &
Maintenance of fairway width of 32m and depth of 2 m/ 2.5m for & months in each
vear for 3 years in various MNational Waterways in NER by undertaking required
dredqging, bandalling, channel marking, river training etc. to ensure safe navigation
of vesselsofdraft 1.6 m/2.3m".

Cost of Tender document is Rs.5000/-+ GST. The tender document can be
downloaded from WAl website www.iwai.nic.in and e-procurement websile

https:/leprocure.gov.in/eprocure/app. CHIEF ENGINEER

RAICHUR POWER 1
CORPORATION LIMITED r~"‘ ’_]

YERMARUS THERMAL POWER STATION ¥,
CIN: U40101KA2009PLCO49582

No. KPCLI2022-23/PS/WORK_INDENT 12566

Date: 03.06.2022

BRIEF TENDER NOTIFICATION
Tender is invited for the work of Condenser Tubes chemical cleaning followed by
high pressure jet cleaning of Unif-1 and Condenser Tubes High pressure jet
cleaning of Unit-2 at YTPS. Tender shall be submitted through e-Portal only on
www.eproc.kamataka.gov.in Last date for receipt of tender; 14.07.2022 at 16.30 Hrs.
All relevant details are available in the above said e-Poral. Further defails can be
chtained from the offica of the Executive Engineer (M-1), RPCL, YTPS, Yeramanss-584134,

Raichur Dist. Kamataka. Mob: 94486 49093 / 94806 82893, E-mail; eem3rpcl@gmail. com
TATA MEMORIAL CENTRE

| ]
@ TATA MEMORIAL HOSPITAL
(A Grant-in-Aid Institute under Dept. of Atomic Energy,
Govt. of India)
DR. E. BORGES MARG, PAREL, MUMBAI 400 012

No: TMHMUL2022-23/CAP/PT/0030 to TMH/TMC/2022-23/CAP/PT/0043
PUBLIC TENDER NOTICE - 03 30/06/2022

Director, Tata Memarial Centre., Mumbai invites Technical & Financial

Bids from Original Equipment Manufacturers (OEM) or Authorized

vendors for "Supply, Installation, Commissioning and Maintenance of

Medical Equipment. Set of Complete tender document is available on

https:/ifimc.gov.in

Tender No. TMHMUL/2022-23/CAR/FPTO030 to TMHTMC/2022-23/

CAP/PT/O043

Date of Commencement of Tender: 30.06.2022

Date of Submission  02.08.2022 up to 4.00 p.m

Date and time of opening of Part | Technical Bid: 03.08.2022 at 10.30

am onwards

PURCHASE OFFICER

PUBLIC NOTICE

NOTICE is hereby given that, (1) SHRI. AMAR VITTHAL RAUT (2) SAU. SUNITA
AMAR RAUT, have agreed to sell the property mentioned in the SCHEDULE
written hereunder to / in favour of my Client. The aforesaid Owners have
assured my Client that, (i) they are owners of this property and their rights,
title & interest in this property are absolutely Clean, Clear and Marketable
{ii} they are in clear, peaceful & absolute possession of this property (iii)
there is no litigation, dispute, claim pending in any court of law before any
Judicial or Quasi-Judicial or Tax Authority in respect of this property (iv)
this property is completely free from encumbrances.

In the circumstances, all persons having any claim, right, title or interest
in or to the said land, admeasuring 4,200 sg.mtrs. situate, lying and being
at Survey no. 184 of village Nive, Taluka Mulshi, District Pune or any part
or portion thereof by way of Ownership Claim, Sale, Gift, Lease, Tenancy,
License, Exchange, Partition, Mortgage, Charge, Lien, Inheritance, Trust,
Maintenance, Possession, Easement, Partition, Agreement or otherwise
howsoever, are hereby required to communicate the same in writing to
the undersigned within 15 (fifteen) days from the publication hereof,
failing which it shall be presumed that there is no such claim and the

same, if any, shall be considered to have been waived.
_ SCHEDULE
All that piece and parcel of land or ground admeasuring 4,200 sq.mtrs,

situate, lying and being at Survey no. 184 of village Nive, Taluka Mulshi,
District Pune, within the Registration Sub-District of Taluka Mulshi,
District Pune and within the limits of the Pune Metropolitan Region
Development Authority, bounded as follows:

On or towards East: Nive Waghwadi Road and 184 part On or towards
South: Nive Waghwadi Road On or towards West: Property of Shri Kisan
Maruti Polekar out of remaining part of Survey no. 184 On or towards
North: remaining part of Survey no. 184
Date 03/07/2022

Mobile no. 9552285276
Email = prachi_date@yahoo.com

Prachi Date - Bag, Advocate
C-1/5-3, Tejowalay, Survey no, 118/2C,
Near Cipla Centre, Warje, Pune - 411058

“M| TAMILNADU NEWSPRINT AND PAPERS LIMITED
Kagithapuram - 639 136. KARUR Dist. Tamil Nadu

&>

Ph.: 04324 - 277001 {10 Lines)

TENDER NOTICE

Government of Maharashtra
Soil and Water Conservation Department
District Water Conservation Officer,
Soil and Water Conservation Department Aurangabad
E-mail ID-eessiwcabad @gmail.com
Phone No. 0240-2348010
E-Tender Notice No. B-1/12 For Year: 2022-23

Online E-Tender, for works is invited from the contractors registered with
Maharashtra Water Coservation Corporation Aurangabad by Executive
Engineer/District Water Conservation Officer, Soil and Water Conservation
Department, Aurangabad. The blank B-1 Tender Documents in e-tender form

U.P. POWER TRANSMISSION

CORPORATION LIMITED

NOTICE INVITING SHORT TERM E-
TENDER Short Tarmm E-tender No. ETCS

MUT-532022-23 is invited for comple-
tion of ramaining work of 132 KV Badhal-
kalan-Purkazi line on debatable basis
{Left over by M/s Simplex Infra. Ltd.
Kolkata) under Electricity Transmission
Division, Muzaffamagar. Short Term E-
tendar is being uploadad on Www.
glender up nic.in. Estimated cost of work:
Rz, 15221 Lacs only. EMD cost Rs.
15200000, Cost of tender documents
including GST: Rs. 5800/~ Scheduled
date & time of submission of bid : Up to
14.07.2022 by 17:00 Hrs., Scheaduled
date and time of opening of Part-I:
15.07.2022 at 12:00 Hrs. For Detalled
information, please wvisit website www.
etender.up.nic.in for any corrections’
amandmentsmodifications’extensions till
the date of submiszsion of tender and
thereafler. (S.P. RAM) Superintending
Engineer Electricity Transmission
Circle Muzaffarnagar "Save Electricity in
the interest of the Mation" W= /No.
1464 faaraf ETC )/, m( MZN )/

feeter /DATED 01.07.2022

NOTICE INVITING TENDER
Tender No. Material Description Due date
ﬁﬁgg}g Imported Limestone for Soda recovery Plant 16.07.2022
%ﬁﬁ'&g Bleached Softwood Sulphate Pulp for Unit-Il 14.07.2022
222323 | Bleached Chemi Thermo Mechanical Pulp -
001199 Softwood 70 for Unit-11 15072022
222323 Bleached Chemi Thermo Mechanical Pulp -
001200 Hardwoaod 70 for Unit-1] i
222313 | Bleached Cheml Thermo Mechanical Pulp -
002065 Hardwood 80 for Unit-1 & I T80r.2022
222313002015 - purchase.fuel@tnpl.co.in
Email: 222323001196; 222323001199; 222323001200 &
222313002065 - purchase.pulp@tnpl.co.in
Corrigendum if any will be issued in TNPL Website only. Detailed Terms & conditions,
Tender fee, EMD, etc., are available in tender document al our websites:
www.tnpl.com /www.tenders.tn.gow.in.

DIPRI3199/Tendar/2022 I'NPE - Maker of hagasse based eco-friendly Paper

“aammeaner &k sahdine s GGanh, snsemen iRy sfsEnD vee OGumb.”

BRUHAT BENGALURU MAHANAGARA PALIKE

Office of the Executive Engineer, Malleshwaram Division, 2nd Cross,
Jaladarshini Layout, M3R nagar, Mathikere, Bengaluru - 560 054.

Tenders published in this newspaper on 01.06.2022 vide
Ref. No: EE/IMLM/E-PROC/06/22-23 Date : 31.05.2022,
The Calendar of events is postponed as below for the works
except SI. No. 1 and 5in the tender notification.

1) Pre-bid meeting :03.08.2022 at 16.30 Hrs. 2) Last date &
time for receipt of tenders: 10.08.2022 upto 16.00 hrs.
3) Last date & time for receipt of tender difference amount :
10.08.2022 upto 16.30 hrs. 4) Opening of Technical Bids:
16.08.2022 at 16.00 hrs. Further details can be accessed
from GoK e- prncuremenl wehaite https: Hepru_g:

hours.

Sd/- Executive Engineer, Malleshwaram Division.

STAY PROTECTED FROM COVID-19, NO CARELESSMNESS UNTIL THFFIE I5 A CURE.

TENDER CORRIGENDUM NOTIFICATION

8 Fawt = Maintain
@ H::; ‘ T Follow Physical ' | Hamnd
Distancing Hygiene

PUBLIC ANNOUNCEMENT

{Under Reqgulation & of the Insolvency and Bankruptcy Board of India {Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s. Govindparva Agro Products Private Limited
RELEVANT PARTICULARS
1| Name of the Corparate Debilbor Govindparva Agro Products Private Limited
2 | Date of incorpoeation of Corporate Debior [ 15.12_2009
Authority under which corporate deblor is
incarparated | registerad
Corparate Idently No. | Limited Liability
Identiication No. of he Conporate Deblor s
Address of he registered office and|AP Rajuri, Tal.
principal office {if any) of corporate deblor | Maharashira-4 13203, India
Insohency commencameant date in respect
nfmrpn;rl&damnr : 01 duly 2082
Estimated date of dosure of insohency
rasalution process
Mame and registration number of he|pyame : Me Vinit Gangwal
Bjinsolwency professional actng as intenim
resalution FI[DfESEiEII'IE| Reg. Ko. : [BS[PA-00IPH00%1 2017-209811 0235
8| Address and e-mail of the interim resolution | Email 1D ; ip.vinitgangwal@sudharman.in
professional, as regestered with the Board | Address : Office Mo, 503, Varun capital, CTS No.
364 + 365113, OfL J, M. Road, Bharat Petraleum
Lane, Mext to Cifiotel, Shivainagar, Pune,
Maharashira-411 005,
10| Address and email to be used for| Email 1D ; ip.govindparvai@sankalp-ipe.com
comespondence with the interim resohdion | Address : 401, 4* Flaar, The Gentral Building, Shel

Ragistrar of Companies -Pune

Karmala, Solapur,

26" December, 2022

professional Colony Road, Chembur, Mumbai, Maharashira-
400 071.
11| Las! dale bor submission of claims 15" July, 2022

12| Classes of creditors, if any, under clause
b} of sub-secton [BA) of sechion 21,
ascerlained by the interim resoldion
prafassional

13 Names  of Insolvency  Professionals
identified to  act as  Authorised
Reprezeniative of creditors in a class
(Three names for each class)

14| (a} Relevant Forms and fap Ve link: Wtipsiwww. bbbl govinhome'downloads
ib} Detailz of authorized representatives| by Mot Apolicable

are available at:
Motice iz hereby givan that the Mational Company Law Tribunal, Mumbai Bench has ordered the
commencement of Corporate Insolvency Resolution Process of GOVINDPARVA AGRO
PRODUCTS PRIVATE LIMITED on 01% July, 2022 vide Ovder No. CP {IB) B85/MEB/C- 112019,
The creditors of GOVINDPARVA AGRO PRODUCTS PRIVATE LIMITED are hareby
called wpon o submit thed claims with proof on or before 157 July, 2022 10 the Interim Resolution
Professional at the address mentioned against antry Mo. 10.
The financial craditors shall submit their claims with proof by electronic means only. All other creditors
may sulbmit the claims with proal in person, by post or by elecironic means.
Submission of false or mizleading proofs of claim shall attract panalties.

Mot Applicaile on the basis of information available

Mok Applicable on the basis of information available

=)
IP Vinit Gangwal

Interim Resolution Professional of

Govindparva Agro Products Private Limited

IF Registration No. : IBBLIPA-002AP-N0O0091/ 201 7-2018M1 0235

Date - 037 July, 2022
Placa : Pume

O
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T Y ST

WTEIR STaTed

GOVERNMENT OF MAHARASHTRA
Offfice of the Executive Engineer and District Water Conservation Officer,
Soil and Water Conservation Department, Ahmednagar.
Sinchan Bhavan, Aurangabad Road, Ahmednagar
E-mail - minor.irrigation@gmail.com

E-Tender Notice No. 12 for the Year 2022-23

Telephone No. - 0241-2323917

are available on website hitp:/mahatenders.gov.in. Rights are reserved to
accept or reject the tender with the District Water Conservation Officer Soil and
Water Conservation Department, Aurangabad and Conditional tenders will not
be accepted and shall be rejected outright.

RN Yed qieggwd AEE @ shwrams weiwe Aeemrdd
magywEian 1 we mitaen Saadugs faed g smimd
sierfine wov g srenafveiy faf@e et g wiaie wieog vfas seoaraeE)
HAWE! AT, TREE wad ey AifEd ArravaerE) snasa svara I e

Online E-Tender, for constructing of K.T.Weir / G.5.5.B works in Ahmednagar district is invited from the
contractors registerd with Maharashtra Water Conservation Corporation, Aurangabad by Executive Engineer
and District Water Conservation Officer, Soil and Water Conservation Department, Abhmednagar. The blank B-
1 Tender Documents in e- lender form are available on website : hitp.//mahatenders gov.in. Rights are reserved
to accept or reject the tender with the District Water Conservation Officer, Soil and Water Conservation

E-Tender Online Period - Dated 04/07/2022 TO 18/07/2022 HII https://academics.balbharati.in/fnewcommittees2022 Do A c | I d-shl
- - i ATTE T o partment, Ahmednagar, Conditional tenders will not be accepted and shall be rejected outright,
531"5 of Gpening Dt 208)7/2022. A EE'E”Ei'E ,“T%T“,:;‘ R -—:ﬁﬁ i q"?f’m B ;’q 291 | Name of Work - constructing of K.T.Weir / G.S.S.B works in Karjat Taluka 05 Works, Jamkhed Taluka
ote: il Shu TOWNORR MIAL IR0 gl 1 Works, And Shrigonda Talukas 3 Works Ahmednagar district..

Public Appeal
Maharashtra State Bureau of Textbook Production and Curriculum
Research appeals to the experienced and expert persons who are
willing to send information for editing and writing of the textbooks,
supplementary materials and illustrations as per academic level-
wise and medium-wise in various Subjects to form Subject
and Language Committees. Please fill the information through
https:/facademics.balbharati.infnewcommittees2022 this link.
The said link is open to all from 01.00 p.m. dated on 04.07.2000

1. Web site hitp://mahatenders.gov.in,
(If any change in this Notice will be convey on the same website:)

2. Detailed tender notice is available on the Notice board of District Water
Conservation Officer, Soil and Water Conservation Department Aurangabad

3. Bidder or his authorized representative should be present for the tender
opening as per date and time published on website otherwise no complaint
will be entertained after opening the tender. Sd/-

Out word No/Tender Notice/1755 (S. N. Shinde)

Estimated cost of works - Rs. 550.13 lakh
e-Tender schedule - Dt. 04/07/2022 to Dt. 18/07/2022
e-Tender opening - Dt. 22/07/2022 (if possible)
e-Tendering Process & Procedures are available balow.
1.  Web site http//mahatenders.gov.in.
(If any change is observed, then it will be available on the same website.)
2. All the above mentioned information is also available on the Notice board of District Water Conservation
Officer, Soil and Water Conservation Department Ahmednagar.

QMW No JAB-2/ 2310 /2022 sd/-
District Water Conservation Officer Executive Engineer and

Date 01/07/2022 !Jlstr ict Water cu’"s’ew_a“n" Officer, till the midnight of 20/07/2022. Soil and Water Conservation Department District Water Conservation Officer,
Soil and Water Conservation Department R HIE ; 907% (FETHHIY Tiete), "ares| | Ahmednagar 30/06/2022 Soil and Water Conservation Department
DGIPR/2022-2023/1653 Aura ngahad fa=i® ; 09.019,3033 RIESLETE HED, '311‘] DGIPR 2022-2023/1640 Ahmednagar
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Centre for Development of Advanced Computing

COMC

A Scientific Society of the Ministry of Electronics & Information Technology, Government of India

Admission Announcement for C-DAC ACTS
Post Graduate Diploma Courses

for September 2022 batch

C-DAC announces admission to the following career oriented fulltime 900 hours courses for Graduate
in Engineering (for selected streams) or M.C.A & Post Graduate in Science (for selected disciplines).
For common eligibility and course wise eligibilities, please visit our website acts.cdac.in.

Post Graduate Diploma courses in ICT

PG Diploma in Advanced Computing (PG-DAC)

PG Diploma in Big Data Analytics (PG-DBDA)

PG Diploma in Embedded Systems Design (PG-DESD)

PG Diploma in IT Infrastructure, Systems & Security (PG-DITISS)
PG Diploma in Artificial Intelligence (PG-DAI)

PG Diploma in Internet of Things (PG-DloT)

PG Diploma in VLSI Design (PG-DVLSI)

PG Diploma in Mobile Computing (PG-DNIC)

PG Diploma in Advanced Secure Software Development (PG-DASSD)
PG Diploma in Geoinformatics (PG-DGi)

PG Diploma in Robotics and Allied Technologies (PG-DRAT)

PG Diploma in HPC System Administration (PG-DHPCSA)

PG Diploma in FinTech and Blockchain Development (PG-DFDB)
PG Diploma in Cyber Security & Forensics (PG-DCSF)

Course Highlights

* \Well established courses with excellent placement records.

Important
Dates

Last date of Online Registration

18" July 2022

C-DAC Common Admission Test

C-CAT I: 30" July 2022 &
C-CAT II: 31 July 2022

Course Commencement

s 15" September 2022
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* 900 hours of Theory + Lab + project work 8 hours per day

(theory + lab) sessions on 6 days a week at most centres. ¢ Continuous lab and internal assessments during the course.
» Courses designed and developed in consultation with the domain experts in C-DAC, academia and ICT industry. e Syllabus
regularly updated with the latest trends in the ICT industry. ¢ Expert faculty from C-DAC and ICT industry with widespread
domain knowledge. © Tutorials, hands-on and projects meeting quality standards of the ICT industry. ¢ Well equipped
computer labs with internet. ¢ Centralised course-end examinations across all centres. ® Special training on aptitude,
communication and interview skills. ¢ Excellent participation from top ICT companies in campus placements.

Courses offered at:

* Bengaluru ¢ Bhubaneswar © Chennai * Guwahati ® Hyderabad

Indore * Jaipur * Kochi

* Kolkata * Karad * Mumbai ¢ Nagpur * Nashik ¢ New Delhi ® Noida * Patna * Pune e Thiruvananthapuram

DAVP 06132/12/0008/2223

For further details on Courses, Syllabus, C-CAT, Eligibility, Registration and Application, admission and delivery mode visit website www.cdac.in or acts.cdac.in

@ +912025503134

Available between 10am-1pm &
2pm-5pm on working days

~ OR3A0]
@ www.facebook.com/OfficiallyACTS | www.cdac.in or acts.cdac.in | %
g =
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0.S. No: 1371/2015

IN THE COURT OF THE HON'BLE

IV ADDL CIVIL JUDGE & J.M.F.C
BELGAUM AT: BELGAUM

BETWEEN :
1. Shri Suhas Marutirao
Kakatkar
And others ...Plaintiffs
AND :

1. Smt. Anjanabai K. Thakur
And others

To,

D-7) Shri. Prakash S/o.

Balaramsingh Thakur

Age: Major, Occ: Business, R/o.

H. No. 147, Shankar Jadhav

Building, Hosurmath, Belgaum.
CITATION

Whereas - the plaintiffs has
instituted the suit for declaration
against defendants. You are
hereby noticed to appear before
this court in person or by a
pleader duly instructed and able
to answer all material questions
relating to the suit all such
questions on the day of
02.08.2022 at 11:00 AM clock in
the Court of Hon’ble IV Addl.
Civil Judge & JMFC, Belgaum,
to answer the claim and further
you have any sort of objection
are hereby directed to appear in
the suit.

Take notice that in default of
your appearance on the day
before mentioned, the suit will
be heard and determined in your
absence.

Given under my hand and
seal of the Court, this 02nd of
July 2022.

...Defendants

N [ S — o £ SromavaTd A, By Order of the Court
T ol FeToget ot 1d e et < et 7 Sd/-, Sheristedar,
il Prl. Civil Judge &
3 faferar siorarer r. Livil Judge
Sifearean 36 e e e | [ Sa-  JMFC Court, Belgaum
fefich: 02 Fe, 202 3iaR¥el evra eaiG Bench Sd/- (S. V. Ganachari)
fcpror: got aiie. 2. IBBI/IPA-002/IPN00091/2017-2018110235| | Clerk Advocate for Plaintiffs
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